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products. It does not have information of related party. It is
suggested either changes in title or suggests that only related
party transactions need to be mentioned. Related party
details in Proforma H are complex requirement. It is a
cumbersome job to compile product level revenue data for
all Group companies and for each and every circle. There
has to be simple and relevant reporting under proforma H.
Proforma I: It is suggested to provide guidelines for
reconciliation items, that should part of reconciliation items
or not.

Proforma B: S.No.2.6-Network Operating Cost should be
omitted as Proforma B relates to product cost and not
Network cost.

Proforma C, S.No. 1.3 - Sales and Marketing Cost and S.No.
1.5 - Government Charges should be omitted as Proforma C
is related to Network cost not Product Cost.

Proforma D, S.No. 1.5 - Government Charges and S.No. 1.6 -
Network Operating Cost should be omitted as Proforma D is
related to Support Department cost and not Product and
Network Costs.

Proforma G, Uniform basis should be prescribed for
allocation of capital employed.

Proforma-A&B: presently “Sale - Within Group/
Company” shown under Whole Revenue only, it should be
omitted. To be shown as follows:

1 REVENUES (NET OF SERVICE TAX) :
1.1 Wholesale Revenue
1.2 Retail Revenue

In proforma B, presently in “Rental/Activation/One Time
Fees/Recharge Fees” , “Pass Through Charges” are not be
allocated to the cost of this product. Please advise weather
pass through charges should be allocated to this product or
not, if “Yes” please specify guideline for allocation.

Proforma F - WACC: There are no specified guidelines for
determining rate of cost of debt and Cost of equity. It is
suggested please specify guidelines for same.
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